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Translated Copy of Page No. 3744

Letter no : K/SAVYO/Te-10/2417-18/2017-18 Bhuj — Kutch, Date : 25-07-2017

To,

Manager,

Balkrishna Industries Limited

Bhuj — Bhachau road state highway No. 42
Village: Paddhar, Taluka : Bhuj

Ph: 02832 248300

Subject: Permission of tree plantation and beautification at our boundary way
Reference: Your application on date 28/06/2017

Sir,

With respect to above subject we would like to thank you in which your proposed us to do
forestation with participation of forest department.

We have sought approval for tree plantation near the wall for the beautification purpose under
the GO GREEN PROJECT as part of social forestry near wall of industrial unit located at Bhuj —
Bhachau highway.

In this regard, you will be provided guidance and necessary seedlings for fencing, digging,
planting and maintenance. Please be informed.

For your information.

Dr. B. Suchindra

Deputy Forest Protector
Expansion Forest Department.
Bhuj
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Translated Copy of Page No. 3901

Letter no : K/SAVYO/Te-10/2417-18/2017-18 Bhuj — Kutch, Date : 25-07-2017

To,

Manager,

Balkrishna Industries Limited

Bhuj — Bhachau road state highway No. 42
Village: Paddhar, Taluka : Bhuyj

Ph: 02832 248300

Subject: Permission of tree plantation and beautification at our boundary way
Reference: Your application on date 28/06/2017

Sir,

With respect to above subject we would like to thank you in which your proposed us to do
forestation with participation of forest department.

We have sought approval for tree plantation near the wall for the beautification purpose under
the GO GREEN PROJECT as part of social forestry near wall of industrial unit located at Bhuj —
Bhachau highway.

In this regard, you will be provided guidance and necessary seedlings for fencing, digging,
planting and maintenance. Please be informed.

For your information.

Dr. B. Suchindra

Deputy Forest Protector
Expansion Forest Department.
Bhuj

TRUE C PYJ .

Bl =S



3902



3902 - A

Translated Copy of Page No. 3902

Date : 22-02-2018
To,

Deputy Forest Protector

Office of Deputy Forest Protector
Expansion Forest Department
Bhuj - Kutch.

Subject: Regarding removal of salted soil and laying the fertile soil for plantation around the wall
of our company.
Reference: Our application on date 16/02/2018

Respected Sir,

Regarding the above subject and letter we would like to inform you that we have sought
permission for plantation and beautification around the wall of our company. Process of approval
is underway.

We have done plantation in that land for 3 times but due to highly salted soil plant couldn’t
survive, therefore we want to add fertile soil and then we want to do plantation. So you are
requested to give approval for the same.

Regards,
Balkrishna Industries Limited
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Translated Copy of Page No. 4055
Letter no : K/SAVYO/Te-10/2417-18/2017-18 Bhuj - Kutch, Date : 25-07-2017

To,

Manager,

Balkrishna Industries Limited

Bhuj — Bhachau road state highway No. 42
Village: Paddhar, Taluka : Bhuj

Ph: 02832 248300

Subject: Permission of tree plantation and beautification at our boundary way
Reference: Your application on date 28/06/2017

Sir,

With respect to above subject we would like to thank you in which your proposed us to do
forestation with participation of forest department.

We have sought approval for tree plantation near the wall for the beautification purpose under
the GO GREEN PROJECT as part of social forestry near wall of industrial unit located at Bhuj —
Bhachau highway.

[n this regard, you will be provided guidance and necessary seedlings for fencing, digging,
planting and maintenance. Please be informed.

For your information.

Dr. B. Suchindra

Deputy Forest Protector
Expansion Forest Department.
Bhuj
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Translated Copy of Page No. 4056

Date : 22-02-2018
To,
Deputy Forest Protector
Office of Deputy Forest Protector
Expansion Forest Department
Bhuj — Kutch.

Subject: Regarding removal of salted soil and laying the fertile soil for plantation around the wall
of our company.
Reference: Our application on date 16/02/2018

Respected Sir,

Regarding the above subject and letter we would like to inform you that we have sought
permission for plantation and beautification around the wall of our company. Process of approval
is underway.

We have done plantation in that land for 3 times but due to highly salted soil plant couldn’t
survive, therefore we want to add fertile soil and then we want to do plantation. So you are
requested to give approval for the same.

Regards,
Balkrishna Industries Limited

TRUE COPY
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Karnatak, Anumeha

PROOF OF SERVICE 4367

From:
Sent:
To:

Cc:
Subject:

Dear Sir/ Ma’am,

Karnatak, Anumeha

Tuesday, 25 January 2022 6:39 PM

‘sadiyarohmakhan@gmail.com’; 'meenaz@hrin.org’; 'senv@nic.in’;
‘dhruvpal.legal@gmail.com’; '"dharmendrasingh441994@gmail.com’

Rajadhyaksha, Meghna; Gupta, Lalan; Vaz, Atika

Bhavnaben Yogeshbhai & Ors. v. Union of India & Ors. [Appeal No. 57 (THC) of 2018
(W2Z)] | Before the National Green Tribunal, Western Zone Bench

1. We write to you on behalf of our client, Balkrishna Industries Limited, the Respondent No. 2 in the

captioned proceedings.

2. Please find below the link to access the scanned copy of the Additional Reply dated 24 January 2022 filed
on behalf of the Respondent No. 2 in Appeal No. 57 (THC) /2018 (WZ).

https://amsshardul.sharefile.com/d-s3796d55689db4c¢8295758b459f138e4f

3. Please treat this e-mail as service of the aforementioned Additional Reply upon you.

Regards,

For Shardul Amarchand Mangaldas & Co.
Counsel for the Respondent No. 2
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